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NormallY only such drugs as are not pro· 
duced in the country or whose production is 
not sufficient to meet the requirements of the 
country are imported. These imports are 
made through sea or air. 

(b) Tbe value of finished formulations 
imported during the last few years is as 
under: 

Year 

1981·82 
1982·83 
1983·84 

(Rs. in crores) 
Value 

1.93 
5.41 
3.43 

(c) Industrial approvals and foreign 
collaborations are approved on merits. 

011 Drilling in Cauvery Basin Tamil Nadu 

4067. SHRI C. K. KUPPUSWAMY 
Will the Minister of PETROLEUM b~ 

pleased to state : 

(a) whether there is a proposal under 
consideration of Government to start oil 
drilling in Cauvery basin. Tamil Nadu ; 

(b) if so, the programmes to be taken 
up during the year 1985·86 and the remaining 
years of Seventh Five Year Plan; and 

(c) the estimated cost of the project and 
the steps taken by his Ministry to complete 
drilling within tbe stipulated period ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NA W AL KISHORE SHARMA): (a) 
Drilling is already being done in Cauvery 
basin. . 

(b) and (c) During 1985·86, 3 wells are 
planned to be drilled ODland and 2 off shore 
and a provision of Rs. 42.71 crores has been 
made for the same. The details of pro. 
gramme to be undertaken in the remaining 
period of the VlJ plan would be know only 
after finalization of the plan. 

[TrQll6Ia1lon] 

FIIIIdieIdng of Sports Clubs and Organintlons 
011 Lease Basis In Calcutta Maidan Area 

4068. SHRI PRJYA RANJAN DAS 
MUNSI: Will tbe Minister of DEFENCE 
be pleased to state : 

(a) wbether the Calcutta Maidan 
(Brigade Parade Ground and adjacent lands 
of Eden Garden ground, Mohanbagan, East 
Bengal, Mohamedan Sporting Ground) is a 
property of Defence ; 

(b) if so, how many sports clubs and 
organisations are functioning on lease basis 
with the permission of defence in the maidan 
area by temporary structure and tents; 

(c) the usual terms of lease and otber 
formalities; and 

(d) how many of those units are actually 
engaged in sports activities and how many 
are Dot? 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO): (a) and (b) 
The "Calcutta Maidan" is a property of the 
Ministry of Defence. However, control over 
the "blue zone area" of the Maidan has 
been delegated to the local Government 
subject to certain Ilonditions. In this blue 
zone area, there are 69 clubs organisations in 
existence. 

(c) and (d) Since the administrative 
control of the Maidan area has been vested 
with the State Government, this information 
will be ascertained from the State Govern-
ment and placed on the Table of the House. 

[English] 

Production Capacity of Ordnance Factories 

4069. SHRI MOOL CHAND DAGA: 
Will the Minister of DEFENCE be pleased 
to state: 

(a) the details of the capacity of pro. 
duction of our ordnance factories alongwith 
the actual production of each factory during 

. the last three years ; 

(b) how many items are under pro-
duction in each factory; 

(c) whether the production of certain 
critical items was low during the last few 
years, if so, reasons for the same; 

(d) the number of cases of thefts and 
pilferage which have come to the notice of 
Government in these factories durin, the last 
three years; and 




